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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 28-SEPTEMBER-2026 (MONDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD-12345

L

Srl |Appeal Number AYs:rrt. Assessee Name Remarks
‘ ITA
Q 753/LKW/2024 2013-14 | [A] VARDHMAN INDUSTRIES
| 2 |ITA 88/DEL/2025| 2017-18 | [A] HARDEEP KAUR
. d
‘ 3 ne 2017-18 | [A] BHRIGU NATH RAI
- ° | 739/LKW/2025
3 A ]
| 743/0w/2025 2019-20 | [A] SEEMA SETHI
TA
N 5 | 7a4/Lkw/2025 | 2019-20 | [A] GAGAN SETHI
l A ]
l 6 | 745/1kwy2025 | 2019-20 | [A] MANISH SETHI
7 ITA 2020-21 |.[A] SARDAR PATEL EDUCATIONAL AND SOCIAL WELFARE
" | 776/LKw/2025 TRUST
ITA
\ 8 | ga1/Lkw/2025 | 2012713 | [A] MOHAMMAD SHAHID
ITA
(9 846/LKwW/2025 | 201607 [A] TRIBHUVAN SINGH
ITA
rxo 041/LKW/2025 | 2019-20 | [A] BINDU SINGH
f ITA )
11| g44/LKw/2025 2018-19 | [A] SRI MAHAMAYA
T ITA
120 59kwj2006 | 2017718 | 1A MOHD IQBAL
| o) MAD
!13‘ 79/LKw/2026 | 2022 (D] HADDIS AHI
A ] "™
141 gonxwy026 | 20V 18 | [A] PRATEEK AGAR
[ e A ] -
15| ga/xwr2006 | 2015716 | [A) RAULAMA
ITA |
m« 84/LKW/ 2026 2015-16 | [A] DEVESH j
ITA
7 gs/uew/2026 2015-16 | [A) DEVESH |

.. .

For Assistant Registrad

24-Sep-2024
v




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 28-SEPTEMBER-2026 (MONDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID-26420785626 PASSWORD-12345

tSrl Appeal Number A$:'::‘ Assassee Name Rersiil
1 A 5013-14 | [A] LATA SHRI PRAKASH SHUKLA THRU L/H 8 SON ASHOK
| | 664/LKW/2024 SHUKLA J
. ITA ] |
2| 519/LKW/2025 2012-13 | [D] HARSAHAIMAL SHIAMLAL JEWELLERS PRIVATE LIMITED |
1
ITA |
3| 432/LKW/2025 | 2012713 | [D] HARSAHAIMAL SHIAMLAL ORNAMENTS PVT. LTD |
ITA
4 5eo/ikw/2025 | 2013-14 | [A] AJAY KUMAR JAIN | |
5 | ITA 2011-12 | [A] VISHAL JI NIGAM
| 714/LKW/2025 ]
‘ A |
6 \ 734/LKW/2025 | 201672017 [A] SARASWATI VIDHYA MANDIR INTER COLLEGE J
r ITA |
7 J35ukw/2025 | 201819 | [A] MOHD. RIZWAN |
A
8 | 462/Kw/2026 | 201314 | [A] MAHESH CHANDRA SHARMA B
A I
S | 463/LKW/2026 2014-15 | [A] MAHESH CHANDRA SHRAMA
10‘ 464/LKW/2026 2015-16 | [A] MAHESH CHANDRA SHARMA
[ ITA ]
|11 465/LKW/2026 2016-17 | [A] MAHESH CHANDRA SHARMA
12| 466/U(W/2026 2017-18 | [A] MAHESH CHANDRA SHARMA
[~] ITA —
113 4e7/kw/2026 | 201819 | [A] MAHESH CHANDRA SHARMA ,
[ ITA
14 | | 468/0LKW/2026 2019-20 | [A] MAHESH CHANDRA SHARMA
‘ A
15| ago/LKw/2026 | 2013714 | [A) USHA SHARMA
ITA
16 470/w/2026 | 201415 [A] USHA SHARMA ,
A 2016-17 | [A] USHA SHARMA .

17

| 471/LKW/2026 | -

Oﬁ%tendent

For Ass?'tant Registran
24-Sep-2024




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS
FOR 28-SEPTEMBER-2026 (MONDAY)

BEFORE SHRI KUL BHARAT, VICE PRESIDENT

- CLARIFICATION MATTERS

Srl| Appeal Number E:Tt' Assessee iasl i
1 |ITA 481 LKW|2026/ 2019-20 |[D] NEETA SMC

2 | CO | 15 |LKW|2026 2019-20 |[A] NEETA SMC




INCOME

APPELLATE TRIB

L, LUCKN

CAUSE LIST OF A BENCH FOR 29-SEPTEMBER-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD-12345

Frl :3:1‘;". A‘S,Z':rt g Assessee Name Remarks
1| 388/LI-KI\-JC/2020 2012-13 | [A] SHRI GANGA DUTT UPADHYAY |
2 | 450/ L2020 | 201213  [D] SHRI GANGA DUTT UPADHYAYA

3 \224/&%/2024 2015-16 | [A] RAJENDRA KUMAR

4 NL " /LKrvrvA/zozs 2018-19\ [A] THE RANA PRATAP DIGREE COLLEGE COMMITTEE
5 j393/Lf(T“’?/2025 2021-22 | [A] MADHURI DEVI

f | . /Ler 2025 | 2016-17 | [A] M/S MOHAN NARAYAN AGARWAL |

7 i7 o /Ler/ZOZS 2013-14 | [A] M/S KAPOOR PRINT PACK PVT. LTD. |
6| TTA 017 g LA KHERI PILIBHIT SAHKAR GANNA VIKAS SAMIT! i

860/LKW/2025 LIMITED
9 |92, e 2025 2017-18 | [A] VEER SINGH YADAY | |
10| 170/ aa025| 2017 | [D] UP DEVELOPERS AND CONSTURCTION CO |
ul, S0 26 | 2017-18 | [A] UP DEVELOPERS AND CONSTURCTION CO !
12 47/LKr\5Vlj'2026 201819 | [A) MANAS STHALL ’

"5 A L0141/ (D) ARTIFICIAL LIMB MANUFACTURING '

13 so/Lxw/2026 | CORPORATION OF INDIA |
14, 2_/Lg,'3, Joz6 2022-23 (D) ARIF INDUSTRIES PRIVATE LIMITED | |
1505 /mezoz:_! 2022-23 | (D] REKHA SINGH |

O;ICE Sup}.;rfnmndenq

For Assistant Registran
?'3 24-Sep-2026



Wwﬂm

CAUSE LIST OF B BENCH FOR 29-SEPTEMBER-2026 (TUESDAY)

AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

IN COURT ROOM 2

WEBEX MEETING ID-26420785626 PASSWORD-12345

Srl |Appeal Number A‘s’:r:rt. Assessee Name Remarks
ITA
2016-17 | [D] ABC
1| gsjunyzozs | 2617 |1 INFRAPROMOTORS PRIVATE LIMITED
‘ ITA
‘ -1
12 §31/LKW/2025 2012-13 | [A] PALIWAL DIAGNOSTICS PRIVATE LIMITED
ITA i
3 | go7/ukwy2025 | 201718 | [T MAHENDRA SINGH |
ITA ] S —
4 | 950/LKW/2025 2017-18 | [A] MAHENDRA SINGH
ITA ]
5 | g63/LKw/2026 | 202223 | [PIMENKA JOSHI
6 |CO 16/LKW/2026| 2022-23 | [A] MENKA JOSHI
IT(SS)A ]
7 | 785/LKW/2025 2014-15 | [D] POOJA AGARWAL
8 IT(sS)» 2021-22 | [A] REHBER FOOD INDUSTRIES PRIVATE LIMITED
653/LKW/2026
9 ITE)A 2022-23 | [A] REHBER FOOD INDUSTRIES PRIVATE LIMITED
654/LKW/2026
ITA
10 31/LKW/2026 2023-2024| [A] PRASHANT KUMAR MISHRA
ITA —
11| 310/LKW/2026 2014-15 | [A] MOHAMMAD ZAKIR
ITA
12| 63g/LKW/2026 2017-2018| [A] INDIA BUILDERS
ITA
13| g39/Lkw/2026 | 202021 [A] SHIVAM SHEKHAR
ITA
14| ge7/Lkw/2026 | 2020-21 | [A] VINAY KUMAR GUPTA
el ITA
15| gso/Lkw/2026 |2023-2024 (A] SHIVAM GUPTA
‘ ITA
16| p62/1kw/2026 202627 |[A] RAMRAJI SEVA TRUST

Omﬁtenden

For Assjstant Registraj

- TS;24-5£A0-2024




CAUSE LIST OF A BENCH FOR 30-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD-12345

Sri

Appeal Number

Assmt.

Year Assessee Name

Remarks

ITA
43/LKW/2024

2018-19 | [D] RAJESH KUMAR AGARWAL (E-FILED.)

ITA
756/LKW/2025

2018-19 | [D] PRITHVI INFRABUILD PRIVATE LIMITED

ITA
757/LKW/2025

2019-20 | [D] PRITHVI INFRABUILD PRIVATE LIMITED

CO 4/LKW/2026

2018-19 | [A] PRITHVI INFRABUILD PRIVATE LIMITED

5

ITA
101/LKW/2026

2017-18 | [A] MOHD. ILYAS PROP. INDIA STEEL TRADING CO.

ITA

6 | 251/1kw/2026

2018-19 | [A] SANGEETA SINGH

7

ITA
252/LKW/2026

2017-18 | [A] PREM KUMAR SACHDEVA

ITA
253/LKW/2026

2017-18 | [A] MOHD. RASHID SIDDIQUI

ITA
256/LKW/2026

2015-2016| [A] AISHWARYA AWAS PVT. LTD.

ITA
276/LKW/2026

2020-21 | [A] MOHAMMAD SALEEM KHAN

ITA
278/LKW/2026

2019-20 | [A] RAKESH CHANDRA

ITA
488/LKW/2026

2022-23 | [A] RAJESH SINGH DAYAL

CO 18/LKW/2026

2022-23 | [A] RAJESH SINGH DAYAL

ITA
726/LKW/2026

2022-23 | [D] RAJESH SINGH DAYAL

ITA
727/LKW/2026

2013-14 | [A] RACHIN GUPTA

ITA
735/LKW/2026

2019-20 | [D] ANCHAL JAISWAL

ITA
736/LKW/2026

2020 | [D] ANCHAL JAISWAL

@%te«lcﬂ

For Assistant Registra

Y24-Sep-202

{



INCOME TAX APPELLATE TRIBUNAL LUCKNOW

CAUSE LIST OF A BENCH FOR 01-OCTOBER- 2026 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

WEBEX MEETING ID- 26420785626 PASSWORD-12345

IN COURT ROOM 1

> :S;%éelr Ai::: . Assessee Name Remarks
1 10056&\5/32025 2021-22 | [A] PARAS GUPTA
‘\2 9715[%}2025 2015—16‘[!\] LAUI GUPTA
3 9725{%3}2025 2016-17 | [A] LAUI GUPTA
973/L$(SV?I,)’§025 2017-18 | [A] LAUI GUPTA
974%(5\2,)2025 2018-19 | [A] LAUI GUPTA

| © 9755[&5\23;2\025\2019'20 [A] LAUI GUPTA |

T r

IT(SS)A

o76/Likw/2025 | 202021

[A] LAUI GUPTA

977/LKW/2025

[A] LALJI GUPTA

IT(SS)A
989/ LKW/2025

IT(SS)A \ 2021-22
\ 2021-22

[A] M/S SHIV KUMAR GUPTA HUF

omlwndenj

For istant Registra.
— 24-Sep-2026



INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

|

CAUSE LIST OF B BENCH FOR 01-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID-26420785626 PASSWORD-12345

A 39/LKW/2025 | 2013-14 ;[A] SHRI SHASH}NAT AGARWAL

Appeal Assmt. E
Srl Nuraber bear Assessee Name Remar
co
-16 | [A] BANSA . LTD.
LO/LKW/2025 2015-1 ‘[ ] L SUPPLIERS PVT. LTD
co )
L1/LKW/2025 2015-16 \ [A] ZENO TRADERS AND SERVICES LIMITED
0o [A] AUTEM CONSULTANCY SERVICES LTD. FORMERLY
2012-13 [KNOWN AS RICH INTERNATIONAL FINANCIAL PVT.
12/LKW/2025 iy
co 5013-14 [A] NIRBHARANT MANAGEMENT CONSULTANT |
13/LKW/2025 PRIVATE LIMITED !
co 5015-16 [A] NIRBHARANT MANAGEMENT CONSULTANT ]
14/LKW/2025 PRIVATE LIMITED
6 co 5016-17 | [A] NIRBHARANT MANAGEMENT CONSULTANT PVT.
| 15/LKW/2025 LTD. |
cOo ) \
7| 25/LK/2025 \2010 11 \[A] ASHESH AGRAWAL {
[ co ] |
'8 \ 26/LKW/2025 2011-12 | [A] ASHESH AGARWAL 1
co [
H 27/LKW/2025 2012-13 | [A] ASHESH AGARWAL |
| Co 1 r
:0% 28/LKW/2025 2013-14 | [A] ASHESH AGARWAL |
co
‘ [ )
gli 20/LKkw/2025 | 2014 15 | [A] ASHESH AGARWAL ‘
12 3/u<$v?2ozz 2017-18 | [A] M/S BAL) NATH JEWELLERS \
. o ]
13| 30/1Kw/2025 | 201516 [A] ASHESH AGARWAL |
1 W/2025 | |
co
’14 31/LKW/2025 201617 [A] ASHESH AGARWAL \
co | ] &l
' i 36/LKW/2025 | 201011 L[m SHRI SHASHWAT AGARWAL
o) |
16 37,LKCW/2025 1 2011-12 | [A] SHRI SHASHWAT AGARWAL
co ...l T ' ‘ ;
17| 3/kwy2025 | 201213 | A) SHRI SHASHWAT AGARWAL | |
18 co



CAUSE LIST OF B BENCH FOR

BER-202

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID-26420785626 PASSWORD-12345

Assmt.

Appeal
F‘\ Number Year

Assessee Name

Remarks

40/u<w,/zozs 2014-15

l [A] SHRI SHASHWAT AGARWAL

CcOo

a1/ukw/2025 | 20116

[A] SHRI SHASHWAT AGARWAL

4z/u<w12025 2016-17

[A] SHRI SHASHWAT AGARWAL

|
o
|

9/LKW/2025

\ 2013-14 | [A] ZENO TRADERS AND SEVICES LIMITED

554/LKW/2025

PRIVATE LIMITED

[A] M/S NIBHARANT MANAGEMENT CONSULTANTS

IT(SS)A
555/LKW/2025

IT(SS)A \ 2010-11
\ 2011-12

PRIVATE LIMITED

IT(SS)A
556/LKW/2025

‘ 2012-13

PRIVATE LIMITED

IT(SS)A

26/ ce7/1wy2025 | 20141

PRIVATE LIMITED

[A] M/S NIRBHARANT MANAGEMENT CONSULTANTS

[A] M/S NIRBHARANT MANAGEMENT CONSULTANTS

IT(SS)A \2010-11

563/LKW/2025

IT(SS)A

[A] NIKKI GLOBAL FINANCE LTD.

28 564/LKW/2025\ 2011-12
| IT(SS)A \ 2012-13

129 565/LKW/2025

IT(SS

30| ‘566/LKW/2025 2013-14

[A] NIKKI GLOBAL FINANCE LTD.

[A] NIKKI GLOBAL FINANCE LTD.

[A] M/S NIRBHARANT MANAGEMENT CONSULTANTS

(A] NIKKI GLOBAL FINANCE LTD.

| 567/Liw/2025 | 201413

[A) NIKKI GLOBAL FINANCE LTD.

IT(SS)A
568/LKW/2025
IT(SS)A
| S69/LKW/2025 |

IT(SS)A
T S77/LKW/2025 |
35 JT(SSA
| 578/LKW/2025 |
IT(SS)A
579/LKW/2025 |

—
32
r—

33

31 T m(ss)A ‘
1 2015-16

34

36

5| 2016 17‘

[A) NIKKI GLOBAL FINANCE LTD.

2010-11 [A] RICH UNlVERSE NETWORK LTD.
-1

2011-12 [A] RICH UNIVERSE NETWORK LTD.

[A] NIKKI GLOBAL FINANCE LTD.

2012-13 (A) RICH UNIVERSE NETWORK LTD.

"37' IT(SS)A
| 580/LKW/2025
IT(SS)A

2013-14 | [A] RICH UNIVERSE NETWORK LTD.

38 581/LKW/ 2025 2014-15 | [A) RICH UNIVERSE NETWORK LTD.



CAUSE LIST OF B BENCH FOR 01-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING 1D-26420785626 PASSWORD-12345

A
\S”L ppeal Assmt. Assessee Name Remarks

Number Year

IT(SS)A
39 i
582/LKW/2025 2015-16 | [A] RICH UNIVERSE NETWORK LTD.
IT(S
40 (SS)A ‘2016-17 [A] RICH UNIVERSE NETWORK LTD.
e

| 583/LKW/2025

T‘ ITA
41 -
\ \ 103/LKW, 12022\ 2017-18 | [D] M/S BAL) NATH JEWELLERS

[ 1
42 TTA \2018-19\[/&] HORIZON COMMTRADE LIMITED

| 122/LKW/2025
TTA
4 .
3\ L3LKW /2025@3 14 ‘ (D] M/S ZENO TRADERS AND SEVICES LIMITED
| n-A -
| 44\ 142 LKW2025 2015-16 | [D] M/S BANSAL SUPPLIERS PVT. LTD. |
| ITA

f’ 143/N/2025 2015-16 | [D] M/S ZENO TRADERS AND SERVICES LIMITED |
A (D] M/S AUTEM CONSULTANCY SERVICES LTD. |

46| 145/LW/2025 5012-13 [FORMERLY KNOWN AS M/S RICH INTERNATIONAL

‘ FINANCIAL PVT. LTD.

[D] M/S NIRBHARANT MANAGEMENT & CONSULTANT

PRIVATE LIMITED |
[D] M/5 NIRBHARANT MANAGEMENT & CONSULTANT

146/LKW/2025 201314
PRIVATE LIMITED
ITA

ag| _ TTA 2015-16
| (D] M/ NIRBHARANT MANAGEMENT & CONSULTANT
148/LKW/2025

147/LKW/2025
49 148/1K 2016-17 loyr. LD,

ITA
- WAL
'50 158/LKW/2025 2010-11 | [D] ASHESH AGRA .

TTA
2011 RWAL
159/Lkwj2025 | 2012 (D] ASHESH AGA

ITA
. WA
5.2‘1()0“_'(\1",{202_5 20172 13 ED] ASHESH AGARWAL

mA |
161/uiny2025 | 2

T A . ,
54 L6uKw2025 2014-15 ’[D] ASHESH AGARWAL -

ITA .
| 55 ' 163/LKWI/2025 2015-16 | [D] ASHESH AGARWAL

ITA -
€ .
‘)b | 164/LKW/2025 2016-17 IDJ ASHESH AGARWAL

. ITA ) -
57 l(:‘)/LK\’J-’?OZS. 2010-11 ‘[DJ SHRI SHASHWAT AGARWAL

47 ITA

53 14 | (D] ASHESH AGARWAL

—



CAUSE LIST OF B BENCH FOR 01-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID-26420785626 PASSWORD-12345

Srl Appeal
w Number

Aismt. Assessee Name Remark.Z}
ear

55 TTA
{ 170/LKW/2025

2011-12 | [D] SHRI SHASHWAT AGARWAL

ITA

|59
J 171/LKW/2025

2012-13 | [D] SHRI SHASHWAT AGARWAL

60 A
l 172/LKW/2025

2013-14 | [D] SHRI SHASHWAT AGARWAL

\ el \ TA
173/LKW/2025

2014-15 | [D] SHRI SHASHWAT AGARWAL

ITA
174/LKW/2025
ITA
175/LKW/2025

= \ ITA
186/LKW/2025

2015-16 | [D] SHRI SHASHWAT AGARWAL

[D] SHRT SHASHWAT AGARWAL ”’F"J—

-

2016-17

2025-26 | [A] GRAMIN MAHILA EVAM BAL VIKAS SANSTHAN

|

65 ITA
187/LKW/2025

\ 2025-26 | [A] GRAMIN MAHILA EVAM BAL VIKAS SANSTHAN l

ITA
190/LKW/2022

ITA

947/LKW/2025

2017-18 | [D] M/S KUNDAN CASTING PVT.LTD.

2013-14 | [A] ZENO TRADERS AND SERVICES LIMITED

Omm tendent

For Assistant Registran
)} 24-Sep-2026
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